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1 23.11.90 No body appears. The applicant should satisfy that

the Ce}tral Council for Research in Homeopathy is a
~JONkE,

Central O'rganization or sub-ordinate of any Department
#

“. of Govt,.,of India.,Call on 4th December, 1990,
‘W
Vice-=Chairman
i / P
Member"mﬁicial)
2
4,12,90 Even though from last date it has been adjourned to

to-day, none appears for the applicant to satisfy us that the
Respondents are ~either & Sovt.Organization or @f any

Department Subordinate to the Govt,of India, Aé we are not

satisfied about the Jurisdiction, it is not admitted,
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